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regulate certain conditions of service.
of employees in the offices and es-
tablishments under the foreign Em-
bassies, Consulates and Agencies
under the United Nations.

MR. DEPUTY SPEAK.ER The
questnm is :

“That leave be granted to in-
troduce a Bill toregulate certain
conditions of service of em-
plavees in the offices and es-
tabliskments under the foreign
Embassies, Consulates and
Agencies  under the  United
Nations.”

The motion was adopted.

DR. SUBRAMANIAM SWAMY :
I introduce the Bill.
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15.81 hrs.

SMALL FAMILY (PROMOTION
AND MOTIVATION) BILL*

SHRI BALASAHEB VIKHE
PATIL (Kopargaon) : I beg to
move torgleave to introduce a Bill
to empowcr the Central Govern-
mer:t  to take measures to promote
and motivate small families in the
country and put family planning
measurcs on a statutory footing ang
for matters conrected therewith.

MR. DEPUTY SPEAKER :

The question is :

“That leave be granted to in-
troduse a Bill to empower
the Central Government to
tzeke messurcs to  promote
and mctivate small fo milies
in the country and put family
planning measures on a sta-
tuory footing and for matters
connected therewith.”

Th: motion was adopted.

SHRI BALASAHEB VIKHE
PACTIL : Iiatroduce th=:Bill.
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RESERVATION OF POSTS

IN PUBLIC SECTOR AND
PRIVATE SECTOR SERVICES

(FOR ECONOMICALLY WEAKER

SECTIONS OF SOCIETY) BILL®*

SHRI BALASAHEB VIKHE
PATIL (Kopargaon) “: I beg to
move for leave to introduce 2 Bill
to provide tor reservat'on of Posts
in Public Sector and Private Sector
services for economically weaker sec-
tion ot society.

MR. DEPUTY SPEAKER :
The question is ;

“That leave be granted to introe
duge a2 Bill to provide fcr
rescrvation of posts in Public
Sector and Private  Sector
services for econamically weaker
scction o1 socicety.”

The motion was adopted.

SHRI BALASAHEB VIKHE
PATIL : I introduce the Bill.

15.32 hrs.

POLITICAL PARTIES (FI-
NANCIAL ASSISTANCE) BILL*

SHRI BALASAHEB VIKHE
PATIL (Kopargacn) : I beg to
move for leave to intoduce a Bill
to provide for grant of financial
assistarae  to  political  partics in
connaction with the election ot their
czndidates, by the Central Govern-
ment, for ensuring their effective
functioning and promoting sound
democratic policy znd for matters
connected therewith and incidental
thereto.

*Published in, Gazette of India Extraordinary.

dated 24-12-81°

Part-II, Section 2



431 Bills—Intd.
MR. DEPUTY SPEAKER :

‘The question is:

“That leave be granted to ir.
traduce a Bill to provide
for grant of finarcial assistance
to political parties in connec-
tion with the election of
their candidates, by the Cent-
ral Government, for ensuring
their  effective functioning
and promoting sound demo-
cratic policy and for matters
connected therewith and inci-
dental thereto.”

The motion was adopted.

SHRI BALASAHEB VIKHE :
PATIL : I introduce the Bill.

15.33 hrs.

WAGES (REMOVAL OF
DISPARITY) BILL*

SHRI BALASAHFB VIKHE
PATIL (Kopargaon) I beg to
move for leave to introduce a Bill
to provide for the removal of disparity
in wages of employees in all estab-
lishments and for matters connec-
ted therewith.

MR. DEPUTY SPEAKER :
The question is:

“That leave be granted to in-
troduce a Bill to provide for
the removal of disparity in
wages of employees in all es-
tablishements and for matters
connected therewith.”

The motion was adopted.

SHRI BALASAHEB VIKHE :
PATIL :I introduce the Bill.

e et . e
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MR. DFPUTY SPEAKER :
Goorge Fernandes. Absent, Then,
Shri Ramswarup Ram.

15.33 hrs.

SCHEDULED CASTES AND SCHE-
DULFD TRIBES YOUTH EM-
PLOYMENT BILL.*

SHRI RAM SWARUP RAM
(Gaya) : 1 beg tx mcve for leave to
introduce a Bill to provide for job
guarantee to Secheduled — Castes
and Scheduled Tribes educated
youth.

MR. DEPUTY SPEAKER :
The question is;

“That leave be granted to in-
troduce a Bill to provide for
jcb  guarantee to  Scheduled
Castes and Scheduled
Tribes educated Youth.”

The motion was adopted.

SHRI RAM SWARUP RAM :
Introduce the Bill.

MR. DEPUTY SPEAKER :
Shri Raghunath Singh Verma—
absent.

Shri Viridhi Chander Jain-
absent.

Prof. Madhu Dandavate.

15.34 hrs.

DECLARATION AND PUBLIC

SCRUTINY OF ASSETS OF MINIS-

TERS AND MEMBERS OF PAR-
LIAMENT BILL.*

PROF. MADHU DANDAVATE
Rajapur) : I begtomove forleave
l(:o i‘!'xtrrj'oducc a Bill to provide for
declaration and public scrutiny of
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